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C E N T R A L A D MINIS T R A TIV E TRIE! U N A L

PRINCIPAL BENCH, NEW DELHI

CP NO. 652/?001 IN

OA NO. 614/2001
I

N6H\i Delhi, this the 26th day of November-, 2001
!

HON'BLE SH. V.K.MAJOTRA, MEMBER (A)
HON'BLE SH. KULDIP SINGH, MEMBER (0)

Majeti Shankar Kumar
U per D i v i s i o n C1 e r k
Department of Science; and Technology
T e c h n olog y 8 h a w a n
N e w M e h r a u 1 i R o a d

New De1h i-110016.

(Applicant in person)

Versus

Shri S-B.Krishnan

P r i n c i p a 1 A d v i s e r
Technology Development Board

Department of Science and Technology
N e w M 0 h r a u 1 i F? o a d

New Del hi-110016.

0.._R._Q.„e_r„C0RAl1

By Sh. V„K.Majotra, Member (A)

OA-614/2001 was disposed of vide order dated icyg.sooi

A n n e x u r e-1 w i t h the foilo w i n g d i r e c t i o n s:-

^  "After hearing the applicant, I find it a fit
"  case to give a direction to the respondent to

c;onsider the representation of the applicant:
dated 12.10.2000 and 6.11.2000. Accordingly,
t he respon dents are directed to t reat t; h i s
a p p 1 i c a t i o n as a r e p r e s e; n t a t i o n of t h;;;
a p p 1 i c a n t and d e c i d e t h e same b y a. s p e a k i n g
reasoned and detailed order within a period of
t. wo mon t hs f rom t he date of receipt of a c::opy
of this order."

2 „ T h e a p p 1 i c a n t has s t a t e d t In at responds n t s h a v e d i ■■ o s o d o f

his representation through the letter of Sh. S.B. Krishnan.

Principal Adviser vide Annexure-2 dated 16.-3-2001 which Is tlie

personal opjinion of Sh. Krishnan and not that of Secrrotary

Department of Science and Technology who K/tvs given d n oclion-■

through Annexure-l to dispose of applicant's repret eivtations:
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We find that t lie applicant ha5 filed this con tempt pot;.,i t: on

against Sh. S. B _ Krishnan Principal Adviser and not Secrotuafy,,

Department of Science and Technology.

3. In our view the contempt petition does not againsi;

the Principal Adviser. The contempt petition is^ therefore,

dismissed-

C kulWip singi~\ )
Member (J)

( V.K. MAJOTRA )
Member (A)
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